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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 18.07.2022 (MONDAY) 

     COURT-IV (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 1359 of 

2019  

 

Abhishek Soin 

Vs. 

State Bank of India & Ors 

 

Rohit Suri Sangeeta Singh-R1 

Abhishek Anand-RP 

2.  Comp. App. (AT) 

(Ins) No. 1403 of 

2019 

 

Asstt. Commissioner of Income Tax 

Vs. 

Sunstar Overseas Ltd. & Ors. 

 

Lakshmi Gurung   

 

   For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 739 of 

2018 

 

Kishore Shanker Signapurkar 

Vs. 

Prime Soles & Anr. 

 

Manu Yadav Tushar Parashar-

R1 

Kunal kohli (R2) 

4.  Comp. App (AT) 

(Ins) No. 897 of 

2020  

 

JM Financial Aseet Reconstruction 

Company Ltd. 

Vs. 

Finquest Financial Solutions Pvt. Ltd. & 

Ors. 

 

Abhishek Anand Sunil Fernandes-R1 

Sujoy Datta 

Sandhya Iyer-R2 

Prastut Dalvi-R4 

5.  Comp. App. (AT) 

(Ins) No. 230 of 

2021 

 

Universal Speciality Chemicals Pvt. Ltd. 

Vs. 

Safex Chemicals (India) Ltd. 

 

Abhishek Bharti Rahul Garg 

Himanshu Gupta 

6.  Comp. App. (AT) 

(Ins) No. 657 of 

2021 

 

Sun Pharmaceuticals Industries Ltd. 

Vs. 

Allychem Laboratories Pvt. Ltd. 

 

Ashish Verma Keshav Gupta 

Vishal Mahajan 

Vidit Anand 

7.  Comp. App. (AT) 

(Ins) No. 476 of 

2022 

 

Amrit Rajani 

Erstwhile Director  

Balaji Entertainments Pvt. Ltd. 

Vs. 

Pegasus Asset Reconstruction Pvt. Ltd. 

& Anr. 

  

Puneet Jain Dinkar Singh-R1 

Vishal J Dave-R2 

8.  Comp. App. (AT) 

(Ins) No. 635 & 

636 of 2022 

 

 

Aggarsain Spinners Ltd. 

Vs. 

Shreeji Cotf AB Ltd. & Ors. 

 
With 

Prashu Paul Abhishek Anand 

Mohak Sharma 

Viren Sharma 

Manish Jain 

Divya Sharma 
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9.  Comp. App. (AT) 

(Ins) No. 637 & 

638 of 2022 

 

Aggarsain Spinners Ltd. 

Vs. 

Sumat Gupta & Anr. 

 

Akhil Anand Abhishek Anand 

Mohak Sharma  

Viren Sharma 

10.  Comp. App. (AT) 

(Ins) No. 767 of 

2022 

 

 

Jalesh Kumar Grover  

Resolution Professional  

GPI Textlies Ltd. 

Vs. 

Aggarsain Spinners Ltd. & Anr. 

 
With 

Abhishek Anand  

11.  Comp. App. (AT) 

(Ins) No. 776 of 

2022 

 

Jalesh Kumar Grover  

Resolution Professional for GPI Textiles 

Ltd. 

Vs. 

The Hongkong and Shanghai Banking 

Corporation Ltd. & Anr. 

  

Abhishek Anand  

 

  For Hearing 

12.  Comp. App. (AT) 

(Ins) No. 1293 of 

2019 
 

Punjab National Bank 

Vs. 

Helios Photo Voltaic Ltd. 

 

Vipul Maheswari Alok Dhir 

13.  Comp. App. (AT) 

(Ins) No. 1475 of 

2019 
 

 

 

Subhlaxmi Compusis Pvt. Ltd. 

Vs. 

IDFC First Bank Ltd. & Ors. 

 
With 

Pankaj Jain Abhijeet Sinha-R1,R4 

14.  Comp. App. (AT) 

(Ins) No. 1476 of 

2019 & I.A. No. 

2909 of 2021 

 

Devamata Commercials Pvt. Ltd. 

Vs. 

Sunrise TSR Factory & Ors. 

 

With 

Ashok Kr. Jain Santosh Kumar 

15.  Comp. App (AT) 

(Ins) No. 33 of  

2020 

 

Devamata Commercials Pvt. Ltd. 

Vs. 

Sunrise TSR Factory & Ors. 

 

Ashok Kumar Jain  Abhijeet Sinha 

16.  Comp. App. (AT) 

(Ins) No. 446 of 

2020 

 

Moser Baer Karamchari Union 

Vs. 

Moser Baer Solar Ltd. 

 

Shriya Maini  Arvind Garg 

Kamal Mehta-R1 

17.  Comp. App. (AT) 

(Ins) No. 505 of 

2020 

 

Tata Capital Financial Services Ltd. 

Vs. 

M C Nallly Bharat Engineering Company  

Ltd. 

 

Nagarkatti Kartik 

Uday 

Poornima Krishna 

18.  Comp. App. (AT) 
(Ins) No. 716 of 
2020 

 

Rajan Arora & Ors. 

Vs. 

MMR Saha Infrastructure Pvt. Ltd. 

 

Ashish Verma  N.P. Singh 

Sachin Awana 
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19.  Comp. App. (AT) 
(Ins) No. 991 of 
2020 

 

Asset Reconstruction Company (India) 

Ltd. 

Vs. 

Uniworth Textiles Ltd. 

 

Abhirup Das Gupta Anindita Saha 

20.  Comp. App. (AT) 

(Ins) No. 482 of 

2021 

 

 

Suraksha Asset Reconstruction Ltd. 

Vs. 

Abhay Narayan Manudhane, 

Resolution Professional of Housing 

Development and Infrastructure Ltd. & 

Anr. 

 

With 

Chitranshul A. Sinha  Shadab S Jan 

Prerana Wagh-R1 

Bharat Sood-

Intervenor 

21.  Comp. App. (AT) 

(Ins) No. 660 of 

2021  

 

Majestic Consumer Welfare Association 

Vs. 

Bank of India & Ors. 

 

P.S.Sudheer 

Deepayan Mandal 

Shadab S Jan 

Prerana Wagh 

Nishit Dhruva 

A.K. Mishra 

 

 

 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       
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